| TEM NO. Mvx 1 Court No. 3 SECTI ON | VB
SUPREME COURT COF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).5249-5250/2008

(From the judgenent and order dated 21/11/2007 in RP No. 7/2008 &
CWP No. 8267/2007 of the H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

M S SARDAR ASSCCI ATES & ORS. Petitioner(s)
VERSUS
PUNJAB & SI ND BANK & ORS. Respondent (s)

(Wth appln(s) for permission to place addl. docunents on record
and prayer for interimrelief)

Dat e: 08/ 07/ 2009 This matter was nentioned today.

CORAM :
HON BLE MR JUSTI CE S.B. SI NHA
HON BLE MR, JUSTI CE DEEPAK VERVA

For Petitioner(s) M. P.S Patwalia, Sr. Adv.
Ms. Garinma Prashad, Adv.
For Respondent (s) M. A ay Pal ,Adv

M. Dharnmendra Kunmar Si nha, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Li st next week.

(A S. BISHT) ( PUSHAP LATA BHARDWAJ) COURT MASTER
COURT MASTER



